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ORDER

Ld. Counsel for the Ex-Resolution Professional, financial
creditors and the resolution applicant is present.

Misc. A. No. 847/KB/2018 filed for preponement of the hearing.
Prayer became infructuous, hence dismissed.

Heard CA(IB) No. 807/KB/2018 along with Misc. A. No.
220/KB/2018, CA(IB) No. 365/KB/2018 and Misc. A. No. 674/KB/2018.

Reserved for orders.

Sd
(Jinan K.k.)
Member (J)



